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(d) whether the C B | had removed 48
files from the Department in August, 1989.
and

(e} f so, on what grounds and the
outcome of the investigation made?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR RAJA
RAMANNA) (a), {(d) and (e) Complaints
about malpractices and corruption tn the
Canteen Stores Department (CSD) are
occasiorally receved i the ccmplaints
apcear at first sight to ment further encuiry,
these are duly gore into Some such com-
plaints recently recewved have been entrusted
to the Central Bureau of investigation (CBI}
for investigation Inthis connection CBlhave
taken scme CSD files for scrutiny A final
Report from the CBI s yet to be received on
these complants Further action will depend
on the outcome of the CBI repnrt

{b) and (c) Paras 33 34 and 37 in-
cluded inthe Report of C&AG of India for the
year ended 31st March 1988 No 2 of 1989
relate to the working of the CSD In brief, the
irregularties commented on in the Audt
Report are the followirg -

(1) Para 33 — Relates to extra
expenditure In-
curred on purchase
of Rum other than
cf the cheapest
vanety

(D] Para 34 — Relates to addi-
tional expenditure
tncurred on the pur-
chase of tinned
meat

(i) Para 37 — Relates to extra
contractual pay-
ment in the pur-
chase of egg pow-
der

As per the normal procedure the rea-
sons why the decisions were taken in each
case willbe conveyed to the Public Accounts
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Committee in due course together with the
action proposed to be taken, if any.

[Translation]

Defence Industrial Project in Madhya
Pradesh

6966. SHRI PHOOL CHAND VERMA:
Will the PRIME MINISTER be pleased to
state.

(a) whether Government propose to set
up a Defence Industnal Project in Madhya
Pradesh

(b) i so, the details thereof?

(¢) whether the State Government has
also made a similar demand, and

(d) if so, when this project is likely to be
set up?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR RAJA
RAMANNA) (a) There 1s no such proposal
under conswderation at present

(b) Does not arnse

(c) Arequest was made by the Govern-
ment of Madhya Pradesh for setting up of an
Ordnance Factory inthe State However, the
Government have now decided not to set up
any new Ordnance Factory for the present

(d) Does not arise

20 — Point Programme in Uttar
Pradesh

6967 SHRIHARISH RAWAT Wil the
PRIME MINISTER be pleased 1o state:

(a) whether implementation of 20—
Point Programme in Uttar Pradesh hasbeen
reviewed,

(b) 1 so, the details thereof, Point-wise;

(c)  so, the amount allocated to Uttar
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Pradesh for 20—Point Programme during
1989-90:

(d) whether the amount has been util-
ised fully;

(e) if so. the details in this regard: and
1) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) and (b). Yes
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Sir. As per latest review, Uttar Pradesh has
secured 12th position amongst the States in
the implementation of the 20—Point Pro-
gramme during April' 89 to February’ 90. The
details of physical progress achieved by
Uttar Pradesh in the implementation of 27
selected items which are menitored on a
monthly basis are given in Statement—I
below.

(c} to (f). The details of funds allotted in
the State Plan Sector are given in State-
ment—Il below. The details of expenditure
for 1989-90 are not yet finally known.
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STATEMENT — i
Twenty Point Programme — Uttar Pradesh
Outlay in 1989-90
(State Plan Sector) (Rs. Lakhs)

1. Attack on Rural Poverty

IRDP 7805

JRY 10341

C. D & Panchayats 2947

V&SI 3289
2. Rainfed Agriculture 693
3. Better use of irngation 42165
4. Bigger Harvests 15936
5. Land Reforms 3000
6. Safe Drinking Water 7524
7. Health for All 3300
8. Two child Norm — Nutrition 2020
9. Education 16577
10. Justice to SC/STs 3791
11. Opportunities for Youth 1113
12. Housing for people 3000
13. Improvement of Slums 580
14. Forestry 4600
15. Protection of Environment 230
16. Concern for Consumers 52
17. Energy for villages 3635

TOTAL

132598




